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SHORT NOTICE QUESTION

Re-opening of Jute Mills in West 
Bengal

SNQ 1. SHRI DUIRENDRANATH 
BASU: Will the Minister of COM
MERCE AND CI vIL SUPPLIES AND 
COOPERATION he pleased to state:

(a) whether the closed jute mills of 
West Bengal will be re-opened or 
taken over by Government; and

(b) whether Government are con
sidering to provide or make arrange
ment for adequate compensation for 
the unemployed workmen of the 
closed jute mills?

THE MINISTER OF COMMERCE 
AND CIVIL SUPPLIES AND CO
OPERATION (SHRI MOHAN 
DHARIA): (a) and (b). A State-

2

ment is laid on the Table of the 
House.

Statement

The Jute Industry is one of the 
major organised industries of the 
country and occupies a significant 
position in the national economy. Al
though its share in the country’s ex
port trade has of late declined for 
various reasons, it still holds a pre
eminent position and accounts for a 
sizable portion of the country’s dollar 
earnings. With about 43,000 looms 
in-stalled in 74 units, the industry ac
counted for about 32 per cent of world 
production and about 46 per cent of 
world export of jute goods in 1974. 
The total capital employed in the in
dustry is of the order of Rs. 300 
crores approximately, generating em
ployment to approximately two and 
half lakh workers. Moreover, culti
vation of jute provides a living to 
nearly forty lakh form families.

To a large extent, the jute indus
try depends for its health on the 
external market. Of late, our foreign 
jute market has shrunk to a disturb
ing extent. Besides recession, com
petition from synthetics and other 
jute exporting countries added to the 
difficulty of the industry. The lack 
of investment for modernisation, re
search and development and out
dated family based management 
system are same of the well-known 
causes of the present situation of the 
jute industry. Due to various rea
sons, the jute industry has been pass
ing through a serious situation.

As on the 30th December, 1976, the 
following jute mills b y  affected by 
work stoppage:

1. Khardah Jute Mill.
2. Union Jute Co.
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3. Bharat Jute MiJl.
4 Waverly.
5. Naffar Chandra.
6. Alexandra.
7. Kelvir
S. Rai Bahadur Hurdutrai Motilul 

Ju te  Mill, having resumed pro
duction on 13-10-1976 again was 
affected by work stoppage with 
effect from the 25th December,
1976.

On the 30th December, 1976, a Com
mittee under the Chairmanship of 
Shri P. K. Kaul. Additional Secretary, 
Ministry of Commerce was formed 
for ensuring that closed jute iri)ls, 
capable of being reopened, would 
start functioning. The Committee 
has gone into the cases of work 
stoppage and has been making a case 
by case study of the problems of 
the affected jute mills.

Kelvin Jute, Mill and Waverly Jute 
Mill resumed production with eflect 
from 1-2-1977 and 31-1-1977 respect
ively. Moreover, Kinnison Jute Mill, 
which was ’almost on the verge of 
closure, has also been revived.

The Committee has been holding 
scries of meetings and is trying to 
tie up all financial arrangements re 
quired for reopening the affected jute 
mills. The wovk of the Committee 
has been further nctivised. Dialogues 
have been held by the Committee 
with the Banks concerend as also 
with the Industrial Re-construction 
Corporation of India, Industrial Fin
ance Corporation of India, Industrial 
Development 7?.ank of India and the 
Reserve Bank of India. It has been 
generally agreed, in principle, that in 
viable cases, rtart up expenses and 
additional margin requirements would 
be provided by the Industrial Re
construction Corporation of India. It 
has further been agreed, in principle, 
that working capital requirements 
would be provided by the concerned 
commercial banks and that capital 
requirements for modernisation, re

novation, balancing etc. will be pro
vided by the Industrial Finance Cor
poration of India. The cases of re
opening Khardah Jute Mill, Union 
Jute Company and Alexandra Ju te  
Mill are in advanced stage of con
sideration.

The State Government of Bihar 
has been requested to examine the 
viability of Rai Bahadur Hurdutrai 
Motilal Ju te Mill so that they may 
obtain institutional finance for re 
opening the same jute mill, in case 
it is found viable.

Negotiations have been initiated for 
arranging some concessional finance 
for restarting Naffar chandra Jute 
Mill.

The question relating to grant of 
admissible reliefs to the industrial 
workers a ffec ted  by work stoppage 
falls w ith in  th e  jurisdiction of the 
respective State Governments.

SHRI DHIRENDRANATH BASU: 
May I know whether the Government 
is considering giving any compensa
tion to unemployed workmen, who 
remain unemployed due to closure of 
jute mills in West Bengal?

SHRI MOHAN DHARIA: I have 
said in the statement that five jute 
mills are closed in West Bengal and 
one jute mill in Bihar. All efforts 
are being made by the government to 
see that the mills which are now clos
ed resume work. It is in this connec
tion that I referred to the committee 
which has been appointed under the 
chairmanship of Shri Kaul. The 
House will be happy to know that 
Waverly Mill had started working on 
31 January 1977 and Kelvin Mill on 1 
February 1977. Besides Khardah Jute 
Company, Alexandra and Union Jute 
Company are in an advanced stage 
of negotiations because the public 
financial institutions have agreed to 
come forward in respect of those 
mills and we are trying our best so 
that employees would not suffer and
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production of jute also would not 
suffer.

SHRI jDHIRENDRANATH BASU: 
Will the Minister be pleased to probe 
into the causes of closure of jute mills 
in West Bengal?

SHRI MOHAN DHARIA: Sir, I 
said in my reply that lack of invest
ment for modernisation, research and 
development and out-dated family 
based management system are some 
of the well-known causes for the 
present situation of the jute industry 
and it shall be the endeavour of my 
Ministry to go into the whole thing.

SHRI C HITT A BASU: Are the Gov
ernment aware of the fact that the 
jute industry in West Bengal is in 
severe crisis and would the Govern
ment make any assurance that they 
would make an in-depth study of -{he 
crisis of the jute industry? Of Course, 
the previous Government had appoint
ed a committee of this nature and it 
did not bring in any fruitful results. 
Would the hon. Minister be pleased 
to state whether there is another Com
mittee going to be appointed which 
will go into crisis in this industry and 
suggest remedial measures? My 
second question is whether the Gov
ernment proposes to nationalise the 
industry as a whole in the interests 
of the workers, in the interests of the 
jute growers and in the interest of 
the country’s economy? Whether it 
is also a fact that about 80,000 work
ers in the jute industry have lost their 
jobs during the last few months? 
What relief the Government proposes 
to give to these people who have lost 
their jobs? Whether it is also a fact 
that a large number of Badli workers 
are working in the industry? What 
steps the Government proposes to 
take to employ them on a permanent 
basis in the industry?

SHRI MOHAN DHARIA: Sir, so 
far as the working of the Committee 
is concerned, it will be a great injus
tice to the Committee to say that they

have not done any job. I am thoro
ughly satisfied with their work and 
since I took charge of the Ministry, I 
activised the working of the Commit
tee itself and in this connection, we 
have contacted some public financial 
institutions. This is the first time 
that the public financial institutions 
have co m e together to help this indus
try, particularly the jute mills. Re
garding the nationalisation of jute 
mills, there is no such proposal before 
the Government. My friend would 
agree with me that by nationalising 
jute mills, all these problems cannot 
•necessarily be solved because the 
issues and the reasons are quite diffe
rent. Regarding relief to workers, I 
do have all my sympathies so far as 
the workers are concerned. I wish 
that early steps had been taken by the 
previous Government when the appre
hensions regarding the closure of the 
mills were there. Unfortunately it 
was not done. However, this House 
will appreciate *hat labour matters 
o f this industry is under the jurisdic
tion of the State Governments and 
not under the Central Government. 
Regarding ‘badli’ workers, it is for 
th e State Governments to take into 
consideration h o w  m a n y  badli work
ers are working there. However, I 
can assure the House that I shall take 
up this issue with the State Govern
ments so that these workers do not 
suffer.

SHRI SAMAR GUHA: Sir, both 
my hon. friends arc considering that 
the jute industry problems are the 
problems of West Bengal only. But 
it is the problem- of whole of India 
because it is a large foreign exchange 
earning industry and it is also main
taining thousands of labourers in 
Bihar, Orissa, and West Bengal. And 
in view of the crisis, there seems to 
be a belief that there had been some 
unrier-hand dealings in jute mills by 
the erstwhile Congress Ministers. This 
had created a kind of suspicion there. 
It is also believed that certain artifl-
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cial crisis had been created in the 
ju te mills and also in the functioning 
of the ju te Corporation. I would like 
to know whether the government 
would institute enquiries at two levels. 
The first enquiry should to be to see 
whether there has been any under
hand dealings with the jute magnates 
for the collection of funds for the 
election as well as party funds and 
also whether in dealing with the Jute 
Corporation a similar thing happened. 
That is one cycle. The second cycle 
is that the committee which has been 
appointed should be reoriented or re
organised with mostly experts to go 
into the details about the nature of 
the crisis and suggest solutions not 
only to save the industry but also to 
enhance the production as well as jute 
cultivation in West Bengal.

SHRI MOHAN DHARIA: As I said 
this is one of the major industries of 
our country. Unfortunately, the coun
tries which used to import jute from 
us have started using synthetic m ate
rials instead of jute. That is one 
basic reason for the demand going 
down. There is also a tendency in the 
world today to handle in bulk and 
naturally articles like foodgrains and 
others are carried through holds. In 
retail packaging lot of plastics are 
used. That is why the demand has 
gone down. About internal consump
tion, we are trying our best to see 
that the jute industry does not suffer 
for lack of demand. The other pro
blem is about per-acre yield. There 
were not much efforts made to have 
better yield. The yield is about 1100 
lbs. per acre. If we can increase the 
yield, it may be possible to take 
care of the prices and also ensure 
that the mills get adequate raw mate
rial. We are aware of the problems 
of the industry. About underhand 
dealings and collection' of funds, we 
shall have to go into it. I cannot say 
offhand anything today. I shall cer
tainly go into this aspect. About the 
committee, I can assure the House

that the Kaul Committee has been 
^dioing an extremely) good job. We 
shall certainly take the help of ex
pertise that may be needed so that 
we can modernise the industry and 
take it out of the crisis that it has 
been facing.

^  f a  fsr^R TT̂ T ^
% w  t ^ o  cr^o
firar, sftsr srcfrr ^

3fr ^ T% 5 T T T
S f a f a ^ * p m £  % fPTTCT 
^  TfTT |  ^
TFT STfTfT TFT ^

53%

fa  ^  i 
<tt^ f n i i t  ^ft ^ T ^rf^ r^ r

t ,  ^TT f^TT
I

SHRI JYOTIRMOY BOSU: You are 
no doubt aware of the tact that 40 
lakhs of farmers from Andhra, Bihar, 
Assam, Orissa and West Bengal are 
engaged in the jute industry. There 
are 2\ lakh workers, majority of 
whom are from Bihar, UP and Orissa; 
16 to 17 lakhs are engaged in the 
trade of jule; 60 to 70 thousand wor
kers have been laid off or retrenched. 
As of today. I want to know how many 
mills are really lying closed. On 8th 
February, 1977 after my release from 
the black era of emergency. I spoke 
to Prof. D. P. Chattopadhyaya, the 
then Commerce Minister and he had 
promised that he was ensuring open
ing of at least two mills in the Budge 
Budge area. What has been done 
about it?

The IDBI is also going to give soft 
loan to jute, engineering and textile 
industry. Is it not a fact that the
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Indian Ju te  Mills Association have 
paid Rs. 2 crores through one of your 
predecessors during UP elections and 
Ks. 5 crores in the current elections.

The trpuble had been the greed for 
maximum profit. Rs. 100 crores have 
been given for modernisation. What 
is modernisation? Modernisation 
means shrinkage of job opportunities. 
Will this be suitable in our condi
tions?

Export duty is virtually abolished* 
They have purchased it under pres
sure. Jute is one of the highest 
foreign exchange earning commodity. 
Therefore, regarding reinstatement of 
those who have been laid off, you 
cannot shrink the responsibility be
cause you reap the harvest. The 
money that is earned through foreign 
exchange comes through the central 
exchequer. You cannot pass on the 
liability to the State Government. 
You have to intervene in the matter.

About compensation to the workers 
to cover debt for survival, what are 
you going to do about it? They are 
living in semi starvation conditions. 
Many have become destitutes and
they are on the streets. The only 
remedy is nationalisation of jute
mills. There is a very interest
ing report from Dedhnlm laboratory 
in the United States which has said 
that jute could be processed to make 
it fit for human garments. Why that 
report has been shelved? And why 
that report has not been implement
ed?

SHRI MOHAN DHARIA: Regarding 
information about the present jute
mills, the production, number of
workers employed and all that, if the 
hon. Member refers to the statement 
which has been laid on the Table of 
the House by me, in its first para, it 
contains lot of information. Anyway, 
I cannot prevent Mr. Eosu from 
making the statement while he is ask. 
ing a supplementary.

I have already said that nationali
sation of jute industry is not the solu

tion to the present crisis. The issues 
are quite deep. Presently while fac
ing the marketing problem, particu
larly in the foreign areas because of 
the use of synthetics instead of jute,
I do agree with Mr. Bosu that all pos- 
riVe efforts shall have to be made so 
that along with the use of new science 
and technology, jute is converted for 
some other purposes so that the de
mand and the markets could be prop
ped up.

Regarding relief to workers, I have 
^aid that we are sympathetic and I 
entirely agree thaf this problem shall 
have to bc resolved as early as pos
sible. It shall be my endeavour and 
I can assure the House that out of 
these 3 mills which wort* cl'JsoJ on 
30-12-70 at least six mills will be opera
ting within the next three or four 
months. That shall be my endeavour. 
But the problem will be regarding the 
raw material. My friend Mr. Bosu 
is very well aware that the raw mate
rial shall be available from July on
wards, particularly from September/ 
October onwards. Till that time we 
have no buffer stock and no imports 
are possible. I have examined that 
possibility also. Let us be realistic 
to the problem. Anyway, I assure 
that I have all my sympathies so far 
as workers are concerned. If we re 
sume the working of the mills, we 
can solve the problem to a great extent. 
Regarding interim relief, I shall re
quest the Labour Minister of the 
Central Government to take up this 
matter with the State Government.

SHRI MOHD. SHAFI QURESHI: 
May I know from the Minister whe
ther, as a result of the closure of jute 
mills, our exports of jute and jute 
goods have declined? If so, what is 
the amount of loss suffered so far?

SHRI MOHAN DHARIA: Our ex
ports have not declined because of the 
closure of the mills. They have de
clined because there is no demand 
in the foreign market.

SHRI JYOTIRMOY BOSU: It is so 
because it is being manipulated.
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Jf sft q<wifld Jf '*ft ?n *rf 
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The Minister will answer you; but it 
has no bearing on this question.
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(Interruption)

MR. SPEAKER: The question is
about West Bengal.

SHRI DINEN BHATTACHARYA: 
My q u estio n  is  v e r y  s im p le . Mr. 
Mohan Dharia is a knowledgeable 
person, I know. His predecessor, 
Mr. Devi Prasad Chattopadhyaya,

made a categorical statement on 
the floor of this House just before 
dissolution of Lok Sabha that the 
Khardah jute mill will be re-opened. 
A question was put to him and he 
gave a reply. May I ask the Minis1.2r  
whether his predecessor has run 
away with the file? If the files are 
available with the new Minister, he 
may consult them and take steps 
immediately. I know that he has 
already committed to this that within
4 months, 6 mills will be re-opened. 
May I appeal to him kindly to see 
that the Khardah mill is re-opened 
within a month, and not 6 months? 
The new Minister should not follow 
in the footsteps of his predecessor of 
simply expressing pious wish and 
thereby hood-wink the people.

SHRI MOHAN DHARIA; From my 
little experience I can1 say that even 
though Mr. Chattopadhyaya is no 
more in the Ministry, the files are 
available in the Ministry. I would 
be glad to start the mills as early as 
possiV)le. But there are several inhe
rent difficulties. I can tel] them. The 
matter regarding one mill has gone to 
the High Court.

SIIRI DINEN BHATTACHARYA: 
Regaring Khardah mill, I can tell you 
that the case is no longer in the High 
Court.

SHRI MOHAN DHARIA; I am 
quoting several difficulties that are 
there and in one case the liquidation 
proceedings are there. We are telling 
the States that they should not be 
liquidated. So, naturally, now we 
shall have to go to the High Court. 
In the case of other mills, it is not a 
question of finance so much. Those 
mills require repairs. They are old 
mills. There should be replacement 
of everything, right from the manage- 
ment. There are several questions. 
Without applying my mind to all 
those problems I am not really going 
to pump the money of the people into 
these jute mills. But I can assure my 
hon. friends that all possible care will 
be taken to see that the jute mills
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which are closed, start as expeditious
ly and early as possible. But we 
should not do anything in haste be
cause of which we will again be the 
sufferers.

SHRI M. RAM GOPAL REDDY: 
The Minister has correctly stated 

that one of the causes for the closure 
of the mills is that there is no demand 
for jute goods in foreign countries. I 
want to know what sort of arrange
ments he is making so that there will 
be a good market for jute goods 
abroad. Secondly, Shri Samar Guha 
has said that we have got suspicion 
about some! people making some 
money. I want to know whether he 
has got any definite information about 
it which he can supply to the House.

SHRI MOHAN DHARIA: I have 
mentioned in my statement:

“That lack of investment for 
modernisation, research and deve
lopment and out-dated family-based 
management system are some of 
the well known causes of the pre
sent situation of the jute industry.”

I have not stated that the jute mills 
have closed because the foreign m ar
kets have gone down. I have not 
made any such statement. Secondly, 
regarding the malpractices, it shall be 
my endeavour to go into them. But, 
as the hon. Member is well aware, all 
these under-hand dealings are carried 
out without any evidence. So, it is 
very difficult to find them out because 
af want of evidence. What we can 
do is to take care of them for the 
future.

SHRI DINEN BHATTACHARYA: 
What can the Minister here do when 
the Minister in the State is hand in 
glove with the Jute Mill Owners’ 
Association?

MR. SPEAKER: No, Mr. Bhatta- 
charya, this is not the way to ask a 
question.

SHRI DINEN BHATTACHARYA: , 
It is a fact. If you will kindly permit 
me, I will prove that it is a fact.

MR. SPEAKER: Will he kindly sit 
down? Even if it is a fact, it cannot 
be raised like this between the two 
Members. There is a procedure for 
that in the House.

3TTW %  qfarfT SRTW
Wt 3TJ fw t

| sptt 3ft sm t *h+k *ftfa
“Ft sita'JJT ClHIH favft
'TT 5ft 5*TFT cP?T STRffJff
'3'Rn- 'j|N«u ?

*f^r tnfwT: t  % at srtt forr f  
ft* ?t ^  

s f t t  t f k  *ft
it SffirTO | % otetr qr w

«(In RTFT ^  ft* ^ t i t
sfV sift ?-g^t | ^nft 'pt ^vtfro 

T^ft far w  f  ?*ft *rrn- wf i

I am not going into the questioiv 
whether previously one Minister was 
hand in glove with the Jute Mill 
Owners’ Association. But this House 
can rest assured that, so far as this 
Government is concerned, there will 
not be any sort of under-hand deal
ing as in the past. In fact, I have 
already started operations to clean 
the Commerce Ministry, which has got 
some notorious name outside. I can 
assure this House further-more that 
not only in the case of the officers but 
also the industrialists or the expor
ters, if they try to play any unfair 
practice, all possible care will be 
taken to see that they do not have 
any place in the Commerce Ministry, 
they do not get any co-operation from 
the Commerce Ministry. The House 
can rest assured of that.

SHRI K. LAKKAPPA: In the
course his reply, the hon. Minister 
has stated that the States have got a
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certain responsibility. So, I would 
like to know the attitude of the 
Government towards the financial 
assistance required by the States
from the Centre for easing the situa
tion there.

SHRI MOHAN DHARIA: I have
already stated that this question is 
related to the sick jute mills. We 
have already discussed the m atter 
w ith the public finance institutions. 
It is the first time perhaps that they 
have come forward, as they have 
done in the case of the textile indus
try  or the engineering industry, to 
give proper assistance to these sick 
ju te mills. To that extent all possible 
co-operation will be given to these 
mills and the State Governments, 
and no party politics will come bet
ween the State and the Centre as in 
the past.

SWR HTCT 5 fVfTK 30
3T£ fcT ffftTT f  3TFFTT ;3TpT

f  fa  p̂rforr
if ^  %

fcpT SRT W T  fa s ffa r  ^  ^ f t  ?

fo*H*FST sffa if
fM T O  ft  

| f V I  ^TRf ^  ^

vsft
^ q r ^ f r  nrz\ #  ^rnprr
T̂Tq̂ TT f  f a  H W *  %

iTTsznr ^  ®H4r

*TSFT %
 ̂ fan

^ I fafIT

SHRI T. A. PAI: In view of the
fact that jute is one of the most im
portant industries of the country 
employing lakhs of people and that 
the future of the industry depends 
upon our international markets, apart 
from short-term  measures that the 
Government would like to take, I 
would request them to look into the 
long-term prospects within three 
months and prepare a comprehensive 
plan because so far we have been 
attending to it in a piece-meal manner 
to meet expediencies from time to 
time. It is a question of not only the 
international markets but also how the 
internal market can be stimulated and 
how the industry, which has failed to 
take advantage of research and 
development in the course cf these 
years, can meet foreign competition. 
Would the Government therefore con
sider not only substitution of old 
machinery by new machinery but, if 
necessary, the restructuring of the 
industry?

SHRI MOHAN DHARIA: I entirely
agree with the hon. Member and I can 
assure him that with the co-operation 
of the hon. Member and other Mem
bers of the House we would very 
much like to take care of this indus
try  and take measures in a proper 
perspective. My Ministry will endea
vour to see how we can have that 
sort of planning.

♦ifTi <5*1 % ^rn^rr ^ t^ tt fj f% «fl m i < ^  
f w f  % faw w  ^rr w
5FF 'Hlfa'-t'TC f w  I  ^
% 35TPTT 3JT ^% ?
% sp? frffH  5ft 'dcHKH ^ ? r r  
3*1% 'R  *ft TfcIT |  I
%nn: ^  ^  ^

srcfrc «f>ft s fk  'rfw *; tk 
srarc t o t  i P m  we*

^  ^rr^f i
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3ft T O  35FTT, 3RT* forr
«tt 1 1  f o r  ^i^di jj ^  Jr 
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SHRI S. KUNDU: Mr. Speaker, Sir, 
I  read the statement of the hon. 
Minister with great care and atten
tion. I would like to know from 
the hon. Minister whether the crisis 
in Jute Industry would be accounted 
for to the gains of emergency? The 
jute industry started facing crisis 
after June 25th soon after the second 
emergency was declared and more 
than 50 jute mills were closed down 
with the result that about 80,000 
workers, direct and indirect, were 
thrown out o f employment. Conces- 
ions amounting to about Rs. 16 crores 
are given to them. I would like to 
know from the hon. Minister w’hether 
he would make a statement regarding 
this so that we could know what are 
the gains o f emergency? Day before 
yesterday, there was a report in the 
Economic Times. According to that 

► report, some more jute mills are go
ing to be closed. I would like to know 
what is the real state of affairs in 
this industry? Thirdly, in the state
ment, in the second paragraph, it is 
mentioned, “Of late, our foreign jute 
market has shrunk to a disturbing 
e x te n t .” I think this is a story of 
about one year back. This story was 
given by the Ministry of Commerce 
which administered the department 
during the emergency. I think the 
hon. Minister would throw some light 
on this. I think as usual some offi
cers must have prepared this state
ment. The facts are not upto date. 
I would like to know what is the 
actual position of the entire market?

SHRI MOHAN DHARIA: So far as 
this industry and the emergency is 
concerned, perhaps the present state 
of affairs of the jute industry itself is 
enough to reflect over the so-called 
gains of emergency. This industry 
had suffered badly during the emer
gency. It has never happened in the

past. So far as the next point regard
ing some additional mills falling sick 
is concerned, I have taken note of it. 
If the reference of the hon. Member 
is towards those jute mills from 
Andhra where there is a strike, I may 
say that I am equally ignorant be
cause I have read about it this mor
ning. I have called for the reports of 
the State Governments. I may fu r
ther add that I am as ignorant as the 
hon. Member is. As far as your third 
point regarding the entire position of 
the market is concerned, I have al
ready replied to that point.

SHRI KRISHNA CHANDRA HAL- 
DER: Mr. Speaker^ Sir, about 90,000 
workers have been retrenched due 
to the closure of these jute mills. I 
want to know from the hon. Minister 
whether any measures will be taken 
against the owners of these mills for 
illegally closing these mills? I also 
want to know from the hon. Minister 
whether Government will advise the 
Ju te Corporation of India to supply 
raw jute to the flour mills for reopen
ing of the jute mills?

SHRI MOHAN DHARIA; That is 
the reason why the word ‘stoppage’ 
of the jute mills has been used in my 
statement. I have not used the word 
‘closure’. I do not know whether it 
is legal or illegal. It is for the State 
Governments to find out whether the 
management has closed these mills 
legally or illegally; whether there was 
any lay-off or not and whether they 
would pay compensation for it or n o t 
I know nothing about it. I am very 
much concerned about the stoppage 
of work which amounts to retrench
ment immediately. Regarding the 
other* aspect, I have already explained.

^  far sft gft-arsV gfarc <r̂ V
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MR. SPEAKER: We have taken a 
long time on this short notice Ques
tion. Because there is no Question 
Hour, I wanted to be liberal. That 
was why I allowed 40 minutes on this 
Question. When we have Question 
Hour next week, if we take up time 
like this on a Question, we will be 
able to dispose of only one or two 
Questions. It is not possible. Today, 
there is no Question Hour and that 
was why I thought, let all the Mem
bers get a chance. That is enough.

11.40 hrs.

QUESTION OF PRIVILEGE

C ertain  R em ark s by S h ri T. N . K aul , 
ON TELEVISION NETWORK IN U.S.A. IN

J u l y , 1975

SHRI JYOTIRMOY BOSU (Diamond 
H arbour): Mr. Speaker, Sir, Under
Rule 222/223, I have already given 
notice seeking your consent to raise 
an issue of privilege. The facts of 
the case are as follows: —

On 11-7-75, after the proclamation 
of Emergency, Shri T. N. Kaul, the 
then Indian Ambassador in U.S., 
presently Chairman, Indian Council 
for Cultural Relations—I am told he

has resigned today or yesterday—in 
an interview telecast by the B.B.C., 
one of the national television network 
of the USA said:

“Political leaders had not been 
jailed but detained in/ 
houses.”

This is a gross distortion of tru th  
and it wholly contradicts publications 
already made in Part II Bulletins of 
Lok Sabha under your orders and 
authority notifying arrests and deten
tions of a number of political leaders 
m the Opposition. By this action, he 
has committed a serious breach of 
privilege of the House as well as of 
the Members detained in jails.

I, therefore, request that the m atter 
be referred to the Privileges Com
mittee for proceeding further into it.

11.40 hrs.

MR. SPEAKER: The hon. Minister.

( # R )  : STR TTST t 

«fffT g*T sfifsnj I w  TT if srfrFTT 

f  I

MR. SPEAKER: I have asked the
Minister to reply.

*  ?

MR. SPEAKER: That means all
the Members can speak on this. I 
would like to have your assistance 
and cooperation on this, in future also, 
in regard to the procedure to be 
adopted as to whether other Members 
can speak on a m atter of privilege 
raised by an hon. Member. If other  ̂
Members also participate, then it be
comes a debate. If I allow Mr. 
Limaye, I will have to allow Mr. 
Subramaniam Swamy also and other i 
Members from the other side also. 
Am I to allow all the Members to 
support him or oppose him?




